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m:!SEASUHTlJ SHOP Spending surges 19.6% in October: Mid-tier cities show fastest growth;
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—_-Mumbai: Credit cand spends mse

—

=18.6% yearon-yearin October to 7214
zlakh erore, up from $1.79 lakh crore a
=year earlier, driven largely by strong

po =e-commerce sales and festive-season

cpurchases. Sequentially  howover,

sspending was broad]y flat compared

= _—with #2186 lakh crore in September,

—
)

—indicating that the festive momen-

—=tum may begin to taper off from No-
_=vermber

= “During the festive season. con-
ssumption received a significant bo-

s -ost with GST rationalisation,” Sou-
tn =mya Kanti Ghosh, group chief eco-

Znomic advisor, State Bank of India,

=sid ina report, ¥ Increditcards, mer-

5,"—'_chﬂ.ut categories such as auto, groce-

=% electronics, furnishing and travel

=saw strong gowth through e-com-

= -merce channels. City-wise credit

—

o

ceard spends show rising demand

<across regions, with midtier cities

“witnessingthefastest growth.”

= New credit card additions also slo-
=wed, falling to A.27 lakh in October

=firoans 10. 76 1akh in Septornber: AL ma-

E —=jor issuers reported a drop in net

=monthly additions. HDFC Bank, the

Clarpest card lssuer saw a44% month-

Card Count

ADDITIONS

Mew credit card issuances
fell sharply in October to
6.27 lakh, down from
10.76 lakh in September

TOP ISSUERS

HDFC Bank S8l Card
2.58 lakh 1.73 lakh
1.44 lakh 1.27 lakh

(26% decline)

(84% decline)

Axis Bank
1.06 lakh
78,842
(25% decline)

ICICI Bank
1.92 lalth
1.04 lakh

(46% decline)

on-monih decline, adding 144 lakh
cards in October compared with 2,58
lakhinSeptember, taking its totalba-
seto .54 crore.

SBI Card, the second largest, ad-
ded 1.27 lakh cards, down 26% from
the 1.73 lakh added in September,
with its total card base now at 2.16
crare, [CIC] Bank added 1.04 lakh
cards, a 46% sequential decli-
ne from 1.92 lakh in

September, bringing /] l\‘.:..
L)

its tally tol.Bd crore, Axis Bank ad-
ded 79,842 cards in October, down
25% month-on-month, with its to-
tal rising to L5 crore,

Data from CRIF shows new credit
cand originations have fallen 42%
overcight quarters —from 76 lakhin
G2 FY24 to 44 lakhs in G2 FY26 —
highlighting a calibrated slowdown

&

Sequential spending flat; New card additions fall as pvt banks target high-value clients

India Spends Big with Credit
Cards in Ecomm, Fest Tango

inacqguisition,

Thereportnoted that private banks
have deepened their dominance, ex-
panding their market share from
T8 to 77.7%, while the share of
other lenders has declined from
o0 20y 1o 22.3% reflectingtighterrisk
filters and a focus on higherquality
CUStHmers,

“Mew cards issued remained met-
ro-centric, with private banks conso-
lidating their share as they target
higher-value customers,” CRIF said
I the report. “Asset quallty presst-
res persist, with portfolic-at-risk in
thedl-180-day bucket at 4.1% . New-to-
credit share has remained stable, po-
inting to a maturing customer base,
The owerall rend signals a strategic
shift toward driving higher spends
from existing customers while pur
suing measured growth amid eleva-
ted delinguency concerns.”

Accordingtoa reportby Bernstein,
private banks lesd credit card issu-
ance in India with eight of the top 10
issuers being private banks. The ere-
dit card market in India is guite con-
solidated, with the top four banks ac-
counting for approximately 71% of
all credit cards outstanding, around
T1% of transaction volumes and abo-
ut75% of transaction value.
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BASIC SERVICES ACCOUNTS

Sebi Plans to Tweak
Demat Rules Also

Our Bureau

Mumbai: The Securitics and Ex-
change Board of India (Sehi) has
sugpested exclading the value of
delisted seceurities and zero-cou-
pom, sero-principal  bonds  from
porifolio value ealculations to de-
termine the eligibility of demat ac-
counts as basic serviees acoounts.
These are among the resulators
proposals to tweak the males for ba-
sicservices demat accounts.

Sebl introduced theconcept of ba-
sicservices demat account (BSDA)
in 2012 Holders of these accounts
dhon’t have to pay the annual main-
tenance charges if the value of the
holdings isup to #4 lakh.

Sebi said delisted securities wor
uld be treated at par with suspen-
ded securities for determining the
BSDA aligibility, asthese securities
lack active trading, transparent
price discovery and liquidity:

Excluding  delisted  securities
from the BSDA valuation, similar
to the treatment of suspended seet-
rities, woull ensure consistency
and maintain fairnesstorthe inves-
tors whose holdings do not repre-
sent a realisable market value, Sebi
said in a discussion paper released
on Monday:

For illiguid securities, it said the
last closing price would be conside-

i}

A Clear Framework

SEBI HAS proposed exclud-
ing delisted secixrities and
Zero-coupon, zero-principal
[ZCZF) bonds from partfolio
value caloulations for deter-
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Indiabulls’ troubles

Allegationsof
EVEFEreeEning,
round-trip:
ping, siphaning
of fundsand
share manip

ulation involving Indiabulls
Housing Finance and its former
promoter Sameer Gehlaut have

mining B30A eligibility resurfaced after the Supreme
Court pulled up CBI and Sebi far
BSDA HOLDERS cio not pay their inaction. The court has asked

annual maintenance
charges if their holdings
are valued up to 74 lakh.

SEBI SAID clelisted
securities should be treated
like suspended securities

dered at thelr purchase price for de-
termining the BSDA eligibility Ho-
wever, these honds are fundamen-
tally distinet fixom comventional se-
curities held ina demat aceount, as
thev are nontransferable, non-ora-
dableand do not provide any mone-
tary refurnor redemption value to
the holder. Their economic value is
closer toa social contribut ion ordo-
nation made by the imvestor rather
than an investment asset capable
of appreciation. liqguidatdon or
portfolinenhancement,

“Since BSDA oligibility is inton-
ded tobedeterminedonthe basisof
therealizable valueof an investor's
holdings, eonsidering wvalue of

revive the case,

reports,

topagencies to jointly review
findings, potentially viaanSIT.ED
reports detall complex loan
routing, finks with key borrowers,
stock manipulation, and overseas
fund transfers. Earlier probes
stalled after FIRs were quashed,
but thi SC's latest directive may

M Sundaresha Subramanian

Enfield playbook

India's motor-
cycle makers
areraviving
Europe's
fading bike
frands, follow-

ingthe Royal Enfield playvbook
that transformed adying British
margueinto aglobal swocess.

ATTRACTIVE VALUATIONS
‘IT Counters’
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NIFTY INDIA DEFENCE INDEX ENDS 2.5% LOWER

red fordetermining theeligibilitg
Zero-coupon, zero-prineipal
(ZCEP ) bonds issuedunder the soci-
al impact framework tooare held in
demat form., These bonds are consi-

ZCEPs im the value of holding for
determinkng BSDA ellgibllity may
artificially inflate the portfolio va-
Iue and make the investor ineligib-
lefor BSDW,” Sebisaid.

Eicher's turnaround of Enfield has
inspired TS and Bajaj to pursue
legacy names like Norton and
KTM, betting on nostalgia, engi-
neering upgrades and global

Weak Show
Couldbea

HAL Skids After Tejas Crash;
Analysts Expect Limited Hit

Silver Lining’

repositioning. While TS refuilds
Norton from scratch and Bajaj
deepens itscontral of KT, past
failures suchias Classic Legends
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= B Adani Commodities Sells AWL Agri Shares Rajiv Ghash and =N
.= Stock falls 3.4%, and may Hindustan Aeronautics Price on BSE {¢] MUMBAI Fromater Adani Commodities sold shares of AWL Agri Business Nirmal John write. 3
: Our Bureau 00 worth?1,085.8 croreina bulk deal on NSE on Monday, The promotersold 3.9 =&
= - H i : ' = ©™
i . face near-term pressure; i croresharesatz275,1aplece, offloading 3% of the com pany's total equity, ‘Indian Econo H
o= Mumbal: It may be imenow 1o gagative sentiment could Shares of AWL Agri gained 1.2% toclose at£277.5. my -
= turn positive on the Indian IT ser- 4100 at thE Gam uf a =&
= vicessector,said MotilalQOswal Fi- H :
@ = rage, the underperformance of IT e MUMBAI Fractal Analytics along with Sahajanand Medical Technologies, and s> D Sitart investii :_EE
= stocks has made their valuations Our Bureau Hov 25, 1024 Mov 24, 2025 AmagiMediaLabs received approval from € =
ﬁ—f mfﬁgrﬁgﬁ%ﬁ:ﬁ;‘% :Eﬂei —————n — " Sebi for their proposed IPOs. Al solutions =
= L LE Sy 2 Mum bai: res of Hindustan Asro- | 1 - z A
= tive Al'services may st_L]l ]_3‘3 a few nautics extended losses on Monday as  very schedule.” = iﬁzﬁigﬁﬂﬁ;r:ﬁyﬁ m!gs:nnea |TEI|; @ Navi Mumbai Municipal Corporation =
= [I‘illﬂlr'tﬁfbﬂ_'-\ﬂ}'- sentiment soured after an Indian Alr  The Nifty India Defence index also fell  Shares of HAL RefY 5 ¢ Ell w " =
% = We believe that Foree Tejas atreraft, developed by the  on Monday; ending 2.5% lower have declined 74,200 crore IPO comprisedatresh ssied Public Health Enginesrin rirmank = &
: the past I-vear and company, met with an aceident during  Krishna Doshi, defence analyst, Az 7.8% and 11.2%in 71,2793 croreand an offer for sale of Tendsr Notics No thfﬂﬂl'ﬂﬂEg nﬂlipi! 38/2025.26 =3
s = J-year FEI'IF'dS of anaerial show in Dubai, hika Institutional Research, said whi-  the t-monthand 73 620.7 crore. Amagi Media Labs' IPO ender ce M. _(Civil)t :
= AL Thestock endedat 74,4408, down#.4% le the operational impact on the com:  g-month periods. consists of 2 frosh issue of £1.020 crare and Sr. Name of Wark Estimated Cost | | =
- offer attractive va- over Friday, when the stock had decli- pany will be limited, the stock may fa-  Niftyindia anaffer far saleaf 3.4 crore shares. Sahaia- No. (Rs.) L
= luations to start in- o G - the fnei A o b : e g : carld - e §387) Replaci 14 and =
= Inthe past 4 T ned 2.6% after the incident. Monday's  co near-term pressure, and export ne-  pefenceindex nand Medical Technologies's PO comprises (96397) placing o an i
g—.' year, the creasing portfolio fall was the largest decline in HAL gin-  gotiations could slow down due (0 jsdown 3.3% lel offart I Efz 26 5 damaged sewer line from Balaji =
- Mifty Tindex Welght in Indian IT ce May 20 this year, Analysts said the negative sentiment, and6.4% inthe W U IS Temple to NMMC Toilet and B
= isdown names 5"3"5'3‘}?‘315' impactof theerashon HAL'swilllikely  Shaves of HAL have declined T8%  same periods - Our Bureau 1 behind surrounding area of Rs.1,07,99,972- | | =
- 153% while and gradually” sa- be limited and 11,2% in the I-month and 6-month i Tal -
= ; b - e limited. e i 1 . ik NMMC Brahmagiri Toilet in =
= - benchmarke id Motilal Oswal in While the stock has already ceen a periods, respectively Ite - S Nerul Ward. Nerul. 23z
= Niftyis a client note. sentimental decline today, we do not ex- benchmark, the Nifty India EEXEEER] | Northern Coalfields Limited : =ty
up 7.2% The hrn]-l:Emg»E safd .| Pk T e & = S : E (A Miniratna Company) (96396) Replacing old and =
- ' 2 pect any material financial impact on Defence index, iz down (A Bubel e TR SR z
= Indian IT services & : g X R T {A Subsidiary of Coal India Limited) damagad sawer line from -
FS = R = Hindustan Aeronautics” orderbook. 3.3% and 6.4% in the same i =
= shareinNifty companies profits has inflows. or execution.” sald Harshit periods. No. NCLISGR/Mktg./E-Auction/25-26/1 205 Date : 22.11.2025 Saraswati Sadan (Plot No. 211) =g
= hbeen stable at 15% for the past four Kapadia, vice president at Elara Secu-  “HAL shares worealready under strain NOTICE REGARDING SALE OF “M-Sand" THROUGH to Bapu Chhaya Apartment E
$— years, while its weight in the bench- rities, “Fighteraircraft crashesarenot  as the company missed delivery timeli- SPOT E-AUCTION FOR THE MONTH OF DECEMBER 2025 5 | (Plot No. 185, 188} and Raju =
= markindexisnow atadecadallowor uncommon, withmove thansevensueh  nes forits Tejas Mark-aireraft, with itk “Northem Coalfields Limited, Singraull, MP proposes sale of Mzharaj Smruti to  Kirti | Rs.73,72,033/- S
= 0% (from19% in December 2021). incidents reported in 2025 alone, inclu-  le visibility of improvement in the co- mﬂﬂgﬁgﬁan&;n?ﬂﬂﬁﬂmﬁmﬁ ﬁ?“%‘*&:‘”w-cﬁg;“?ﬁ”ﬁ Apartment, Ganesh Apartment e
T Indian markets have b’”'-_’-“_m'j ding those involving the US fifth-gene-  ming months,”said Doshi. held & "0212.2025" for the manth of uufmh'ﬂf:mn kindty (Plot Mo, 68) to Sai Krushna -
8T Pﬂilikﬂf-?&ﬂltf_ﬂll'l‘ﬂf qlﬂ]}“ﬂ"f:"""'ﬁ]gh‘ ration F-35 jets, and several crashesof  She said the stock now trades at 29 ti- visit MCL website ie. waw.nclgilin, Mis MSTC Ltd. weosite ie. Kun] Apartment (Plot No. 62) of = @
= sectors (Indian IT services) under- Russian and China aireraft in the past  mes FY27 earnings, below other defence www.msfcecommearce.com, notice board of Markeling & Sales Sec 23, Juinagar, Nerul, T
- performing in the past 12 months, decade,” peers. Department, NCL, Singrauli, MR - : =
©3— it gaidl. In the past vear: the Nifty IT b e . R Fok i ; R-53 General Manager (M&S), NCL, Singraull Tender booklets will be available on e-tendering | =
o= : Kapadia said in this case, the inci Given HALS strong order book and its 7 z
= index has been down 15.3%. while i " - T computer system at hitpsi/imahatenders oovin on D f
= LW Lo Foy dent occurred at an air show rather monopoly inIndia’s aircraft space, long- o — ==
= thebenchmark Nifty isup7.2%. Mo 1 ) i de. “We d - b e h FORM G 25(11/2025. The tender is to be submitted online at | -
) [ L I : than in mission mode. “We do not ex-  term investors could view the current IRVITATION FOR EI R RGN OF INTEREET FOR ity in technical difficulties in th
S-!,_: tilal Oswal FI.I‘.l.'!.I‘!E]i.'II said te ‘J-'EI.!L pect the news to affect the 83 + 97 or-  correction as a buyingopportunity fora GUPTA POWER INFRASTRUCTURE LIMITED bites:/mahalenders.gov.in for any i il =
- fortheemergence of a new Alservi- ders for the LCA Tejas ME1A oritsdeli-  2-3year horizon,” she said. {Undr Regulation 364 (1) of the Insahvency and Bankrugicy afendating. procsss, planss.contect fha:help desk mimbar. | 2
= oescyclecouldbe in its final legs. {Inanivancy Resolulion Process for Corparale Persons) Requlalions, 2016 given on this website T
5 T e R T TN RELEVANT PAETICILARE The right to accept or reject any tender is reserved by | =
= 1. | Bame of the deblor | Gupts Power Infrastruciure Limited the Hon'ble Commissioner of Navi Mumbal Municipal | -
~NOVEMBER 1-15 TELECOM, OIL & GAS AMONG TOP BUYS along win PAN G LLP ro | U31300WB1S61PLCO25104 Corporation, i
= Z | Address of e regiaiend | Cumen] Regalamd Ofice: En-62, Sacory T Floor, Signi- 5
W= el office © Sat Laka Gy, Kolala, West Bengs, India, 700081, (Arvind Shinde) s
= 3. | URL of webahe it euplapewer e - =
3 s eep e lng Oc S, SO 4. | Ditails of place whara the nnng::mwnm ically dverse manufachring Additional City Englneer (Civil) (=
£ = jorify of fixed assaby barse with fciiSies lacaled in Bhundn - Oidisha {Exsl beaia), o =
&= il o : i gy i NMMCPRADWEZ1/2025 Navi Mumbai Municipal Corporation :
: ; T =
= BETORE 5 . . . w . —
. Healthcare & Consumer Services S T o v o Corornin |
=R Ingether with varous land pamels acass diiicds of o = o
£ Diisfa ard in Halel [Gujarst). =—
= &, | Irstalnd capaciky of man Thi comparny'’s product portfolio comprises: of aluminium, -y Enginsating Depuarimant = .
b= ] & praela) sanvieas, lurminim-afloy, and skrickum- el reinforad conduclor, Tender Notice No. NMMC/C.E/326/2025-26 =
g Ruchita Sonawane Fluw GHI.IEE Fi e W high- tenskon and low-tBnsicn powar cables, contml cablss, Br. Mame of Work Estimated S -
et tormaton e o R s st | [l coutis) |5+
~Mumhai: Information Technology Mov | Oct | Janto - : | o Canstruchion of gutter and foatpath =
ﬁ_-cmnlnuerl tobear the brunt of foreign Secior 1-15 | 2025 | Oct'25 "% ﬂ%ﬂmﬁnamﬁwww lruﬂrrnﬁ Washi Hgi;h:r'a: o TF;?PE' =
—sellingas overseas investors sold shares MET INELOWS Tl brand reme of ‘ihing'. Overal Capacty was appro. 1 Building to Arli Society Main road F246,60,080- | | -2
e E;:':“'ﬂ’ ';E”":*tfml"fli]f? Lh“f{;&’m””? Telecommurication 9413 | 2160 | 33662 < up 191,560,090 MY per anven. in Vashi =
—November after selling 22,194 crore in - T 1 : W’ B, | Quantiy and valus afmsn | NolKnewn® "Hete: e per he Sal svailabie francal Ty = =
o ~0etober The sectorhas withessed Oil, Gas & Consumable Fuels ——-‘1'??;—. 3129 |_-L0% g products! services sold in sizements sale of products in the Y. 2021-22 was 2 Beautification of Pathway ot .Mm' %.1.58,50,382 | | —_m
Sforeign selling for the fourth consecutl- Others 1446 | 1338 @ 13977 linst financial year Res. 34,5877, 70,000 and sale of services in Sea Share Sector 10A in Vashi. =
= g 2 ! ] : e
& _Zvemonth, and foreign investors have Capital Goods | 788 | -BB2  -2510 . . : "N:F-V- m."ﬁ:““ Hﬂ;z‘;z"-"“_ﬂ"- L";ﬂﬁ;:“l:‘;‘ M%L g:;*{a U::h'-*: .
-dumped shaves worth over 870,000 crore Realty 736 | -BOG  -10,885 Mumber of amployess) fnawn’ *Note: Cpertions Kastipur (Liarskand) 1 6008, 700/- =
= e . B - - - [0 e =] hﬁlmmr@ﬂqﬁ‘ﬂgmmﬁﬂmﬂm Al B W i i)
El‘nﬁt.v.-'?en:fammr:l.r anriDcthniEI: . NET OUTFLOWS TR CY Win ke bty deskieil kiG] EH'E::L Office Building Sector 16A, S
- “Historically, when the IT sector has ¥iormation Teching 2873 | 2194 70030 pmpkyes A contmcal workmen - rnges ug i z
tn —underperformed, the valuations in the L f - ”Q% Bpprezimalely 500 personnl Improvement  of  Gutter and s
Zgector have come off: however, this thme Consurmer Services | -2918 | -3452 -15871 = B, | Furthor details nchading lsst availabin finercial] Dtalls can be sought n oloctran fam 4 Pathway near NMMC Walter Tank F.60.00.917) ==
the valuations continue to be relatively Healthcare | -2,526 | -3104  -20,190 © \ slatements (wilh schedules) of B years, st | by emal al: pguplapowendgensl om Surmounding Area in Juhugaon | YRHRRRELAE :
—high despite weak earnings,” said Powier -2512 | 965 -21,154 :Wum;}mmnl dmfgji';ﬁm Sec-11, Vashl. =
=Siddarth Bhamre, headof research, Fast Moving Con Goods | -2.042 | -4253 | 26,178 R L R S S T e Demalition of RCC Structure at Plot —w©
;ﬁsn: C ]'\-Ieht:llnll:cr medu_lms. “Thisgis Frma— agw";.ﬂm} of the Eﬁa iu-nu'm:«; al | wbgitle undar mm 3 the 5 Mo. 4 and 5 Sactor 14 Vashi Ward H.40,88,074/- =
-h-_|]i;LJI!I]j.I”hg foreigzn Funds to move out of Inseivency and Bankrupizy Code, 2016, Providing and Fixing MS Grill on ==
=the sector.™ Detais are availabin in cetalled IE0I, =
= While thevaluations in the I'T sector the first 15 daysof the month, consumer  #10,300 erome, The sector received foreign which can be soughl in elsdranic fam 5 :qup:::dgimumggl S?Dﬁmhsu 25% ¥.45.62.620/ =0
g _-coubd bea factor in the foreign sell-off the  servicesand healtheare saw selling inflows worth Tk, 662 crore between 3 I by emell b |p guptepewenfigmallcom Eeinrevis Sihoo e?u ManikChs iyl =
L0 Zplobal outperformanee of Aleompanies worth 22 MR eroreand £2,526 crore, January and October 10 Lasl dirle for receipd of nxprossion of intems! mr Decermber, 2025 Sector 16. Vashi ’ =
Zcoukd also have dimmed the outlockonthe  respectively, Global investors offloaded  Oil& gasand the category carmarked as 11.) Date of Issue of the provisicnal st of 20" December, 2125 L L —=
p csecton said analvsts, sharesworth over 23,000 crore inthe two *Others witnessed forsizn purchases prospaciie msslition '.“;'.ﬁ"ls - Tender booklets will ':'“ available on '_E"h‘"dﬁ"]“ﬂ =
o= “Globally, the Albased companics are sectors in October, worth 22,992 crore and 21,4496 crore, respec- 1] ﬁﬁaﬁm&:ﬂm BpHcon Hackmhar 25 computer system at hilpsimahatenders.oovin on D § =
smasgively outperforming, while the “Foreign investors are anticipating the tively in the first half of the month. Ana- T T = e ——T 25"11"_2“25- The W“dﬁ_'f is to be submitted online at -
“major Indian listed I'T companies have auteomeon the US-Tndia trade deal soon Ivstszaid foreign inflows in October could resciution spplcans ¥ L hitps:imahatandars.gov.in for any technical difficulties in the | -
—little, if any, exposure toAlandare large.  butare disappointed with delays,"” said bea blip in the larger selling rend. 14 Date of issue of kormafion memorandum, | 07 daruiaey, 2028 e-tendering process, please contact the help desk number | =
=y into services, which arelikely to be Bhat, "“This drives them to lighten their “FPls remain cautious on India as mar- envakuzion matrx and request for resoistion given on this website : o
“replaced by AL " said UR Bhat, cofounder  holdings acioss sectors.” ketsremain expensive and they have plins to praspecive resclulion applicants The right to accept or reject any tender is reserved by | -
tn =& director, Alphaniti, " This could be why In thefirst half of November, glohal opportunities to invest inother cheaper 14 Lasl daie for submission of reclution plans | 037 Februany, 2026 the Hon'ble Commissioner of Navi Mumbai Municipal | —
= Sthey arereducing holdings inthe sector”  Investors purchased shaves worth #8413 markets in Asia " said Bhamre. “There is 16 Process email 10 o submil ECU ipgplapower@gmal.com Corporation. z
— Owerseas investors sold shares worth crore in the telecommun ication sector, alsoa shift in asset class as debt and gold ',:,;LB o5 Noverrber 2085 Sd. CA. Pradeep Kumar Kabra Sign'- Ehis
R; B2 02 croveacross 16 sectors n the first largely attributable tothe Bharti Airtel aremoreattractive when interest rates i |'Rp'ﬁ”ﬁ“ﬁ§u'ﬁm;nmﬁ”nﬁ?§“m Gity Engineer N E
:I:alt‘ of the month, as per NSDLdata. In deal in the first week of Novemberworth  areexpected todecline globally Reglatration No.: Emull:ﬂip.-; i ;ﬁ;‘m NMMCPRACvV/E24/2025 Navi Mumbai Municipal Corporation :
= III|IIIIIIIIIIII-||IIIIIIIIIIIII|IIII-IIIIIII_-IIIIIIIIIIII|III|III IIIII-IIlIIII||l|-IIIIIIIIIIIIIII|III|I|I|II-I|III|III|-III|IIIIIIIIII i rTI_'l""| '|'1'I-_|'|"|'| 1'|'1'|'|'|"| T'IT'|'|'|'|"|'11'I1'|'|'I'I1T1 T"" '|'1'|'|'|'|"| '|'|'1 IT" '|"|'| T 1 IIIIIIIIIIII|III|II||III|IIIII-II| II|IIII-IIIIIIIIIIII-|III|III|II-I|
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RISHI TECHTEX LIMITED
CIN : L28129MH1984PLC032008
612, V. K. Industrial Estate, 10-14 Pais Street, Byculla (W), Mumbai 400 011
Tel. No. (022) 23075677 / 23074585, Fax No. (022) 23080022
Email : info@rishitechtex.com Website : www.rishitechtex.com

SPECIAL WINDOW FOR RE-LODGEMENT OF TRANSFER REQUESTS OF PHYSICAL SHARES
Further to our newspaper advertisement dated 31t July, 2025, and as a part
of ongoing communications, shareholders are again informed that pursuant
to the SEBI Circular No. SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 dated
July 02, 2025, in order to facilitate ease of investing for investors and to secure
the rights of investors in the securities which were purchased by them, a Special
Window has been opened for a period of Six months, from 7 July, 2025 to
6™ January, 2026, to facilitate re-lodgement of transfer requests of Physical shares.
As informed earlier, this facility is only available for transfer deeds that were lodged
prior to 1! April, 2019 but were rejected / returned / not attended to due to deficiency
in the Documents / Process / or otherwise. During this period, the securities that are
re-lodged for transfer (including those requests that are pending with the Company
/ RTA-Adroit Corporate Services Private Limited-as on date) shall be issued only in
demat mode. Due process shall be followed for such transfer-cum-demat requests.
A copy of relevant circular and the notice published in respect of the Special Window

has also been placed on the website of the company at www.rishitechtex.com.
Eligible shareholders are requested to contact the Company’s Registrar and
Transfer Agent (RTA) i. e. Adroit Corporate Services Private Limited, 17/20,
Jaferbhoy Industrial Estate, 1 Floor, Makwana Road, Marol Naka, Andheri (E),
Mumbai-400 059, or contact the Company at investors@rishitechtex.com
for further assistance. Eligible shareholders are requested to submit their
transfer requests duly complete in all respects on or before the deadline of

6™ January, 2026.

By order of the Board
For Rishi Techtex Limited
sd/-
Gauri Gangal
Company Secretary

Date : 24.11.2025
Place: Mumbai

Rameshwar Media

Cummins Power Solutions India
Private Limited
Regd Office: Cummins India Office Campus
Tower A, 7th Floor, Survey No. 21, Balewadi,
Pune - 411 045 Maharashtra, India
CIN: U29104PN2023PTC221945
Telephone: 020 6706 7000
Fax: 020 67067011/12/14/18
E-mail: CPSIPL@Cummins.com

PUBLIC NOTICE TO WHOMSOEVER IT MAY CONCERN

This is to inform the public in general that the State Environmental Impact
Assessment Authority (SEIAA) of Maharashtra has granted Environmental
Clearance under Environmental Impact Assessment Notification 2006 to M/S
Cummins Power Solutions India Private Limited having registered office at
Cummins India Office Tower, A, 7th Floor, Survey No. 21, Balewadi, Pune,
India 411045 for New Construction of their project M/S Cummins Power
Solutions India Private Limited Centre Of Excellence (COE), Plot No. A1 &A1/2
Part, MIDC Phaltan, Village Survadi, Phaltan - Lonand Road, Taluka Phaltan,
District Satara - 415522, Maharashtra, India vide EC Identification No:
EC24C3806MH5317233N Dated 19.11.2025, which is uploaded on Parivesh
Portalon 19.11.2025

The copy of this EC letter is available with the Maharashtra Pollution Control
Board and may also be seen on the website http://parivesh.nic.in.

Place: Pune
Date: November 24, 2025

E-Auction Sale Notice
Under Insolvency and Bankruptcy Code, 2016

C. Mahendra Exports Limited - In Liquidation
Regd office: Tower 'C', Office No. CC-6011, Bharat Diamond Bourse,
Bandra Kurla Complex, Bandra (East), Mumbai - 400051

E-Auction Sale of Assets of C. Mahendra Exports Limited (In Liquidation) will be conducted
on “Asis whereis”, “As is whatis”, “Whatever there is” and “No recourse” basis.

DATE & TIME OF E-AUCTION: FRIDAY, DECEMBER 19, 2025 FROM 11:00 AM TO 01:00
PM

Block

Earnest Bid
Money Deposit| Incremental
(EMD) (Rs.) |Amount (Rs.)

Reserve
Price (Rs.)

Asset

1. |Office premises No. 1204 at
Panchratna, Mama Paramanand
Marg, Opera House, Mumbai —
400004 admeasuring 826 sq. ft.

2. Office Premises at 612 and 612-A
Prasad Chambers, Swadeshi Mills
Compound, Opera House, Mumbai
—400004 admeasuring 1,120 sq. ft.

Flat No. A-6 Nagindas Mansion, 57-
61, Jagannath Shankarseth Road,
Opera House, Chami Road, Mumbai
-400004, admeasuring 935 sq. ft.

FlatNo. A-5, Nagindas Mansion, 57-
4. 61, Jagannath Shankarseth Road,
Opera House, Chami Road, Mumbai
-400004 admeasuring 1340 sq. ft.
Office Premises No. CC 6011, C-
5. |Tower, Bharat Diamond Bourse, G
Block, Bandra Kurla Complex, 19,13,16,000
Bandra East, Mumbai - 400051
admeasuring 3,576 sq. ft.

Land, Building, along with
6. | miscellaneous Plant and Machinery
situated at Plot No. 26/9-A &
A/26/10, Udhna Udyognagar
Sahakari Sangh Limited, Udhna,
Surat - 394210, Gujarat (Land Area
1296 Sqr. Mtrs.; Building Area
24,183 sq.ft.)

Land bearing Survey No. 388, 435,
7. |453, 456, 478, 479 & 851 at Village
- Ghatnandre & Taluka - Kavthe
Mahankal, Dist - Sangli - 416405
admeasuring 56,700 sq. mtrs.

7 Windmills of capacity 1.25 MW at
8. |Survey No. 388, 435, 453, 456,
478, 479 & 851, Village -
Ghatnandre & Taluka - Kavthe
Mahankal, Dist - Sangli - 416405.
Barren Land, Partly Jirayat & Sada-
Pad Land situated at Survey No.474
& 476 Village Tisangi Taluka:
Kavathe - Mahankar, Dist: Sangli -
416405, Maharashtra. (Survey No.
474 -5,900 sq. mirs. & Survey No.
476-2200 sg. mtrs)

Leased Land at Revenue Survey
10. |n0.286/p (M-434),Village Shindodi
Moti, Taluka - Abdasa, District;
Kutch-Bhuj, Gujarat - 370645
admeasuring 10,000 sq. mtrs

Leased Land at Revenue Survey
11, [n0.148/p (M-437), Village
Rapargadh, Taluka - Abdasa,
District; Kutch-Bhuj, Gujarat -
370645 admeasuring 10,000 sq.
mtrs.

Wind Mill (M-434) situated at Village
Shindodi Moti, Taluka - Abdasa,
12. District; Kutch-Bhuj, Gujarat -
370645 and Wind Mill (M-437)
situated at Village Rapargadh,
Taluka - Abdasa, District;
Kutch-Bhuj, Gujarat - 370645.

Equity Shares of C. Mahendra
13. |International Limited (112,800 12.76.10.000
Equity Shares of 10 each fully paid|
up)

Terms and Conditions of the E-Auction are as under:

1.The E-Auction sale shall be done through Baanknet, via the website

https://ibbi.baanknet.com (“Auction Portal”).

The intending bidders are required to submit their Earnest Money Deposit (“EMD”)

through the auction portal latest by 14 December 2025, 4:00 PM.

. Prospective bidders shall submit the requisite documents, including a declaration of
eligibility under Section 29A of the Insolvency and Bankruptcy Code through the auction
portal. EMD of the highest bidder shall be forfeited if found ineligible anytime during the
process.

. All the terms, conditions, information related to assets and auction is provided in the
Process Memorandum and is available on the auction portal.

. Interest bidders shall register, upload their eligibility documents, bid and receive
confirmation of their bid by electronic means through auction portal. The requisition of
additional information, if any, may be sent to E-Mail id: cirpcmel@gmail.com.

. The Liquidator reserves the right to accept or reject or cancel any bid or modify any terms
and conditions of process memorandum / E-Auction at any time without assigning any
reason. The Liquidator also reserves the right to cancel the E-Auction at any time without
assigning any reason. sd/

Date: November 25, 2025 Krishna Chamadia

Place: Mumbai Liquidator — C. Mahendra Exports Limited
IBBI Registration Number: IBBI/IPA-001/1P-P00694/2017-18/11220

2,56,06,000 | 25,60,600 5,00,000

4,88,32,000 | 48,83,200 5,00,000

2,49,64,500 | 24,96,450 5,00,000

2,98,15,000 | 29,81,500 5,00,000

1,91,31,600 | 10,00,000

9,50,89,500 | 95,08,950 | 10,00,000

50,22,000 5,02,200 1,00,000

3,37,84,000 | 33,78,400 3,00,000

20,265,000 2,02,500 1,00,000

2,20,000 22,000 10,000

2,00,000 20,000 10,000

40,72,500 4,07,250 1,00,000

1,27,61,000 | 500,000
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BHOPAL DEVELOPMENT
AUTHORITY (BDA)

Pragati Bhawan, Plot No. 5, Press Complex Zone -1,
Bhopal-462011 (M.P.)

M

Educity Development at Bhauri, Near Raja Bhoj Airport, Bhopal
Approx. 1500 Hectares

Bhopal Development Authority (BDA) invites Expressions of

Interest (EOI) from qualified Urban Planning and Design

Firms, Developers, Academic and Research Institutions,

Infrastructure Companies and Consortiums for the

planning and development of an Educity at Bhauri, covering

approximately 1500 hectares.

The proposed Educity is located within the Bhopal Master

Plan Boundary, in the heart of India, near major institutional

clusters and natural assets. Bhopal, known as the City of

Lakes and one of the country’s greenest capitals, offers a

highly conducive environment for establishing an integrated

education-focused development bringing together universities,

innovation hubs, research centres and allied facilities.

SCOPE OF WORK

e Preparation of the Master Plan and Urban Design
Framework for the Educity

¢ Infrastructure and Mobility Planning

* Landscape and Open Space Strategy

* Phasing, Implementation Approach and Broad Financial
Structuring

ELIGIBILITY

National and international Urban Planning and Design

Firms, Developers, Infrastructure Companies, Academic and

Research Institutions and Consortiums with demonstrated

experience in large-scale urban planning, integrated planning

zones, greenfield development, institutional or related fields

are eligible to participate.

SUBMISSION REQUIREMENTS

EXPRESSION OF INTEREST (EOI)

FORM NO.URC-2
Advertisement giving notice about registration under Part | of Chapter XXI
of the Act (Pursuant to section 374(b) of the Companies Act, 2013 and
rule 4(1) of the Companies (Authorised to Register) Rules, 2014)

1. Notice is hereby given that in pursuance of Sub-section (2) of Section 366 of the Companies
Act, 2013 an application is proposed to be made after fifteen days hereof but before the
expiry of thirty days hereinafter to the Registrar at CENTRAL REGISTRATION CENTRE,
Indian Institute of Corporate Affairs (IICA),Plot no. 6, 7, 8, Sector 5, IMT Manesar, Gurgaon,
Haryana - 122050 that SAKTHI TRANSFORMERS, a Partnership Firm may be registered
under part | of Chapter XXI of the CompaniesAct, 2013, as a company limited by shares.

. The Principle objects of the proposed company is to carry on the business of Manufacturing
and Repairing of Power and Distribution Transformers and such other business may be
agreed upon by the partners from time to time.

. A copy of draft Memorandum and Articles of Association of the proposed company may be

inspected at the office at Survey No.254/1B, 254/2A, Thirumudivakkam Main Road,

Thirumudivakkam, Chennai- 600132.

Notice is hereby given that any person objecting this application may communicate their

objection in writing to the Registrar of Companies at CENTRAL REGISTRATION CENTRE,

Indian Institute of Corporate Affairs (IICA), Plot no. 6, 7, 8, Sector 5,IMT Manesar, Gurgaon,

Haryana—122050 within 21 days from the date of publication of this notice, with a copy to the

office address mentioned in pointno.3 above.

Dated this 24" day of November 2025

N

w

>

G. Rajendiran,
Partner
SAKTHI TRANSFORMERS

T.K. Ramajayam,
Partner
SAKTHI TRANSFORMERS

o S BI SBI Panchannagram Branch (61591) | Gold Ornaments

Project Shroff Sienna 1516, Laskarhat Tagorepark 0 0

Kolkata- 700039, E-mail: sbi.61591@sbi.co.in Auction Notice
Kiran Devi had availed Gold Loan from SBI Panchannagram Branch, by
pledging gold ornaments, has defaulted in repaying as per schedule. The
customer has not properly responded to the notice/ notices or the notice
returned undelivered. In these circumstances, it has been decided by the
competent Authority that if the gold loan(s)is/are notliquidated before
4 P.M. on (03.12.2025), the day of auction, i.e. (04.12.2025) pledged
ornaments will be publicly auctioned at under mentioned time and date at
the branch premises without further notice. All expenses incurred in this
connection will be borne by the borrower(s). Bank reserves the right to
postpone/withdraw the auction at any time and stop the auction in the
middle. Successful bidder can pay the full amount and obtain possession
of ornaments.

Borrower Name: Kiran Devi

Proposed

INVITATION FOR EXFl':REglgIION OF INTEREST FOR
GUPTA POWER INFRASTRUCTURE LIMITED
(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

1. | Name of the corporate debtor | Gupta Power Infrastructure Limited
along with PAN/ CIN/ LLP no | U31300WB1961PLC025104

2. | Address of the registered Current Registered Office: En-62, Sector-V 7 Floor,
office : Salt Lake City, Kolkata, West Bengal, India, 700091.

3. | URL of website https://guptapower.com/

4. | Details of place where the The company has a geographically diverse manufacturing
majority of fixed assets base with facilities located in Khurda - Odisha (East India),
are located. Gummudipoondi - Chennai (South India) and Kashipur-
Uttarakhand (North India), along with multiple EPC sites
across India. As per the available information, its other
fixed assets are situated at Rajarhat (West Bengal),
together with various land parcels across districts of
Odisha and in Halol (Gujarat).

5. | Installed capacity of main
products/ services.

The company's product portfolio comprises of aluminium,
aluminium-alloy, and aluminium-steel reinforced conductors,
high- tension and low-tension power cables, control cables,
instrumentation and signal cables, Ariel bunched cables,
and industrial cables. The company also undertakes EPC
contracts for power transformation stations and transmission
lines etc and domestic cables retail segment under the
brand name of ‘Rhino’. Overall Capacity was approx.

up to 1,50,000 MT per annum.

6. | Quantity and value of main
products/ services sold in
last financial year

Not Known* *Note: As per the last available financial
statements sale of products in the F.Y. 2021-22 was
Rs. 34,59,77,70,000/- and sale of services in

the F.Y. 2021-22 was Rs. 2,44,73,44,000/-.

7. | Number of employees/
workmen

Not Known* *Note: Operations at the Kashipur (Uttarakhand)
facility are ongoing. Depending on operational requirements
of the CD, the workforce presently deployed - including
employees and contractual workmen - ranges up to
approximately 500 personnel.

8. | Further details including last available financial| Details can be sought in electronic form
statements (with schedules) of two years, lists | by email at: ip.guptapower@gmail.com
of creditors, relevant dates for subsequent
events of the process are available at:

9. | Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at

The Resolution Applicants must be
eligible under Section 29A of the
Insolvency and Bankruptcy Code, 2016.
Details are available in detailed IEQI,
which can be sought in electronic form
by email at: ip.guptapower@gmail.com

(for immovable property)
Whereas,

The undersigned being the Authorized Officer of SAMMAAN CAPITAL LIMITED
(CIN:L65922DL2005PLC136029) (formerly known as INDIABULLS HOUSING
FINANCE LIMITED) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued Demand Notice dated 26.08.2025 calling
upon the Borrower(s) AMIT PAUL and JHARNA PAL to repay the amount
mentioned in the Notice being Rs. 43,69,086.99 (Rupees Forty Three Lakhs
Sixty Nine Thousand Eighty Six And Paise Ninety Nine Only) against Loan
Account No. HHLKOL00520281 as on 25.08.2025 and interest thereon within 60
days from the date of receipt of the said Notice.

The Borrower(s) having failed to repay the amount, Notice is hereby given to the
Borrower(s) and the public in general that the undersigned has taken Symbolic
Possession of the property described herein below in exercise of powers
conferred on him under Sub-Section (4) of Section 13 of the Act read with Rule 8 of
the Security Interest (Enforcement) Rules, 2002 on 20.11.2025.

The Borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of SAMMAAN CAPITAL LIMITED (formerly known as INDIABULLS
HOUSING FINANCE LIMITED) for an amount of Rs. 43,69,086.99 (Rupees Forty
Three Lakhs Sixty Nine Thousand Eighty Six And Paise Ninety Nine Only) as
on 25.08.2025 and interest thereon.

The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of
the Actinrespect of time available, to redeem the Secured Assets.

Place: Panchannagram, Kolkata State Bank of India

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT PIECE AND PARCEL, OF BASTU LAND MEASURING ABOUT 2
COTTAHS, 3 CHITTACKS, 6 SQ. FT., BE THE SAME ALITTLE MORE OR LESS
TOGETHER, WITH TWO STORIED RESIDENTIAL HOUSE, MEASURING
ABOUT 1545 SQ. FT,, ( LE GROUND FLOOR, MEASURING ABOUT 710
SQ. FT., AND FIRST FLOOR, MEASURING ABOUT 835 SQ. FT., ), STANDING
THEREON, COMPRISED IN MOUZA- CHANDANNAGAR, J.L NO.1,
APPERTAINING TO R. S NO. DAG NO. 253, UNDER R. S KHAITAN NO. 175,
CORRESPONDING TO L.RDAG NO. 392, UNDER L. R KHATIAN NO. 693,
LYING AND SITUATE AT HOLDING NO. 2342 ,ROYPARA P. S CHANDAN
NAGAR, UNDER WARD NO. 8, WITHIN THE LIMITS OF CHANDANNAGAR
MUNICIPALITY CORPORATION, IN THE DISTRICT HOOGLY, WHICH IS
BUTTEDAND BOUNDAS UNDER:

ON THE EAST : BY PROPERTY OF SRI SUKUMAR DAN AND SHRI NITAI

SINGHAROY
ON THE WEST : BY 12 FT. WIDE MUNICIPAL LANE
ON THE NORTH : BY LAND OWNER

ON THE SOUTH : BY PROPERTY OF SRI DILIP SHAW AND SHRI SANJAY
GHOSE
Sd/-
Date :20.11.2025 Authorised Officer
Place: HOOGLY SAMMAAN CAPITAL LIMITED
(FORMERLY KNOWN AS INDIABULLS HOUSING FINANCE LIMITED)

C 0D
CONTAI CO-OPERATIVE
BANK LTD.

redeem the secured Assets]

Name of Borrower(s)/ Guarantor(s)/

Mortgagor(s) / Account No./
Branch Name & Type of Possession
.|M/S Power Brick Field, Prop- Sri

1.Dist- Purba Med

Mortgagor),

Sri Shib Narayan Dingal (Mortgagor),
All are S/o- Lt. Debendra Nath Dingal,
Vill- Dhobaberia, P.O- Safiabad, P.S-

721442

Cash Credit (Hypo) Loan A/C No-
001100360000763

Branch: Contai Main Branch

Type of Possession: Physical

Dingal, S/O-Lt. Debendra Nath Dingal
3.Mouza- Safiabad, J.L No-497 Hal Khatian no ( L.R)- 1485,

. CONTAI CO-OPERATIVE BANK LIMITED
Head Office. Contai: Purba Medinipur: WB, Pin-721401
Phone No. (03220) 255180 /255536

Website: www.ccbl.in E ma

Whereas the undersigned being the Authorised Officer of the Contai Co-Operative Bank Limited, HO Contai, Purba Medinipur under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002 (No. 3 of 2002) and in exercise of powers conferred under section 13(12) read
with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice(s) calling upon the Borrower(s)/ Mortgagor(s)/Guarantor(s) to repay the
amount(s) mentioned in the said Notice(s) plus Interest thereon within 60(sixty) days from the date of received of the said Notice(s).

The Borrower(s)/ Mortgagor(s)/Guarantor(s)having failed to repay the amount, notices are hereby given to the Borrower(s)/ Mortgagor(s)/Guarantor(s) and the
public in general that the undersigned has taken the possession of the property described herein below in exercise of powers conferred to him/her under sub
section 4 of section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002.

The Borrower(s)/ Mortgagor(s)/Guarantor(s) in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of the Contai Co-Operative Bank Limited, HO Contai, Purba Medinipur for an amount as stated herein below and Interest
thereon [The Borrower(s)/ Mortgagor(s)/Guarantor(s) attention is invited to provisions of Sub-Section 8 of Section 13 of the Act, in respect of time available to

DESCRIPTION OF THE IMMOVABLE PROPERTY/
NAME OF THE MORTGAGOR(S)

ipur, P.S- Contai, A.D.S.R- Contai, Mouza- Dhobabara,
Balaram Dingal (Borrower& |J.LNo-457,Hal Khatian no (L.R)-344,

Dag no-859, Area- 25 Decimal, Type of Land- Jal, Bounded by- North-Dag No-(C Rs. 57,57,638.00 (Rupees.
860 (Road side), South- Dag No-898, East- Dag No-896/1036, West- Dag no-
858/898, Dag No-887, Area- 2 Decimal, Type of Land- Jal, Bounded by- North-
Dag no- 883, Dag no- 891, Area- 10 Decimal, Type of Land- Dhosa, Bounded
Contai, Dist —Purba Medinipur, Pin-|by- North- Road, South- Dag No-890, East- Topsil KA , Dag no- 896, Area- 02
Decimal, Type of Land — Udbastu, Dag no- 907, Area- 15 Decimal, Type of Land-
Jal, Dag no- 895/1036, Area- 01 Decimal, Type of Land- Bastu, Bounded by-
North- Road, South- Dag no-817, Dag no-901/1039, Area- 12 Decimal, Type of
land- Jal, Total Area- 67 Decimal. Mortgagor -Sri Shib Narayan Dingal, S/o-
Lt. Debendra Nath Dingal 2.Mouza- Dhobabara, Hal Khatian no( L.R)-228,

Dag no-890, Area- 11 Decimal, Type of Land- Jal, Dag no-893, Area- 16 Decimal, Type of Land- Jal, Dag no-894, Area- 09 Decimal, Type of Land- Jal, Dag
no- 907, Area- 15 Decimal, Type of Land- Jal, Dag no-901/1039, Area- 12 Decimal, Type of Land- Jal, Total Area- 63 Decimal. Mortgagor - Sri Balaram

Dag no-799, Area- 12.5 Decimal, Type of Land- Jal, Bounded by- North-Dag No-779, South- Dag No-819, East- Dag No- 800, West- Dag no- 798, Dag no-
819, Area- 27 Decimal, Type of Land- Jal, Total Area- 39.5 Decimal, Bounded by- North- Dag No-898,899, South- Dag No-854, East- Dag No- 817, West-
Dag no- 821,822 Mortgagor - Sri Balaram Dingal, S/O- Lt. Debendra Nath Dingal. Total Area- 1-69 "2 Decimal (or 1-69.5 Decimal).

. N Purity Weight of Gold N £ It 10, Last date for receipt of expression of interest | 10" December, 2025
: golmpantyEProfllg Auction ;m::,: (Carat) | Ornaments (Gms) ©- o liems 11, Date of issue of the provisional list of 20" December, 2025
elevant experience prospective resolution applicants
« Vision Note for the Educity at Bhopal 1.1 04.12. 2025 300PM 1| oy~ | Gr.Wt 16.400 1 PC Chain 12] Last date for submission of objections to 26" December, 2025
SUBMISSION DETAILS ’ e To4PM. Net Wt.16.000 provisiohal Iistapplicgnts . ]
The Expression of Interest (EOI) should be submitted only by 2 104122025 300PM | oo | Gr. Wt 3.900 2 PC Earring 13, Peiﬁ lﬁmsz:pm:?slhst of prospective 30" December, 2025
-mail at “ i in” -|04.12.. To4 PM.
E ma:_l:stt g:zrf"o':gs@ gdma:srgo:‘n 02.12.2025 05:00 PM Net Wt.3.400 14, Date of issue of information memorandum, | 03" January, 2026
ubmission : Uz.1e. : luation matrix and request for resolution
3.00 PM ) ) evalual . que: :
“BDA reserves the right to accept or reject any submission without assigning any | |3. [04.12..2025 | 15 4 p.M. 18C ’C\ir. tv\\//\}t gggg 1PC Finger Ring plans to prospective resolution applicants
reason. e o 15] Last date for submission of resolution plans | 03” February, 2026
M.P. Madhyam/123159/2025 CHIEF EXECUTIVE OFFICER | |4 (04122025 300PM | oo | GrWtL3100 | .. . 16 Process email ID to submit EOI ip-guptapower@gmail.com
N To4 PM. Net Wt.2.500 an Date: 25" November 2025 Sd/- CA. Pradeep Kumar Kabra
Place: Surat IRP/RP for M/s. Gupta Power Infrastructure Limited
POSSESSION NOTICE Date : 25.11.2025 Authorised Officer IBBI Registration No.: IBBI/IPA-001/IP-P01104 /2017-18/11790

Email: ip.guptapower@gmail.com

Appendix IV [Rule 8(1)]
POSSESSION NOTICE

:ho@ccbl.in For Immovable Property

A) DEMAND NOTICE DATE
B) POSSESSION NOTICE DATE
C) AMOUNT OUTSTANDING

A) 22.07.2025
B) 21.11.2025

Fifty Seven Lakh Fifty Seven
Thousand Six Hundred Thirty
Eight) only as on 01.07.2025
plus up to date accrued
interest with further interest
and incidental expenses,
costs, etc. thereon.

2.|Dayaram Dalai, S/O- Late Gunadhar
Dalai, Vill +P.O- Sarpai, P.S- Marishda,
Dist -Purba Medinipur, Pin-721444,

L.T(H.B) Loan A/C No- 001100420002723
Branch: Contai Main Branch
Type of Possession: Physical

Dist- Purba Medinipur, P.S- Marishda, A.D.S.R- Contai Il,Nachinda, Mouza- |A) 08.08.2025
Sarpai, J.L NO- 150, B.L & L.R.O- Nachinda, Khatian no - 202, Plot No-94, Area-
05 Decimal, Type- Bastu & Building (1248 sq. ft),

Bounded by- North- The Remains Part of That Plot, South- Plot no-94 (Owner),
East- The Remains Part of That Plot, West- Land of Amulla Patra.
Mortgagors-Dayaram Dalai, S/o- Late Gunadhar Dalai

B) 21.11.2025

C)Rs.7,93,196.00 (Rupees.
Seven Lakh Ninety Three
Thousand One Hundred
Ninety Six) only as on
01.07.2025 plus up to date
accrued interest with further
interest and incidental
expenses costs, etc. thereon.

Date :25.11.2025
Place: Contai

Sd/- Apollo Ali
(Authorised Officer)
Contai Co-operative Bank Ltd. H.O: Contai

ASHIANA ISPAT LIMITED

CIN - 1L27107RJ1992PLC0O06611

Regd. Office: A-1116, RIICO Ind. Area, Phase - lll, Bhiwadi, Distt. Alwar (Rajasthan) -301019
E-mail:- ashianagroup@yahoo.co.in, Web - www.ashianaispat.in

EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH, 2025.

(Rs. In Lacs)
SLNo. |Particulars Quarter-ended Year ended
31.03.2025 | 31.12.2024 | 31.03.2024 | 31.03.2025 | 31.03.2024
Audited \ dited Audited Audited Audited
1 Total income from operations 490.56 1.36 9,186.01 14,597 .86 32,446.87
2 Met Profit / (Loss) for the period (before Tax,
Exceptional and/or Extraordinary items ) -1133.21 -337.37 43.88 -1625.20 200.11
3 Net Profit / (Loss) for the period after tax
{after Exceptional and/or Extraordinary items# ) -4622.09 -337.37 43.88 -5114.08 200.11)
4 Total Comprehensive Income for the period
[Comprising Profit / (Loss) for the period (after tax) and
Other Comprehensive Income (after tax)] -4148.40 -344.17 47.43 -4664.52 155.32|
5 Equity Share Capital 796.48 796.48 796.48 796.48 796.48
3] Other Equity -1551.61 3072.91)
7 Earnings Per Share (of Rs. 10/- each) (not annualised)
Basic -52.09 -4.32 0.49 -58.57 1.85
Diluted -52.09 -4.32 0.49 -58.57 1.85

Note:

4, The above results have been d by th Audit Committ:

Place: Delhi
Date: 22.11.2025

1. The above is an extract of the detailed format of financial results for the quarter and year ended March 31, 2025 filed with Stock
Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the quarterly
results is available on the stock exchange website www.bseindia.com.

2. The Statement has been prepared in accordance with Companies (Indian Accounting Standards) Rules, 2015 prescribed under Section 133
of the Companies Act, 2013 and other recognized accounting practicies and policies to the extent applicable.

3. Figures have been re-grouped wherever necessary to conform to current quarter's classification.

and approved by the Board of Directors in their meeting held on 22.11.2025.
The Auditors have expressed modified opinion on the financial statements of the Company.

Forand on behalf of the Board of Directors
For Ashiana Ispat Limited

[Puneet Jain)
Managing Director
DIN: 00814312

GOVERNMENT OF TAMIL NADU

FINANCE DEPARTMENT,
CHENNAI-9

Dated : November 24, 2025
PRESS COMMUNIQUE

Itis notified for general information that the outstanding balance
of 8.27% Tamil Nadu SDL, 2025 issued in terms of the Government
of Tamil Nadu, Finance Department, Notification No.301(L)/W&M-
112015, dated December 18, 2015 will be repaid at par on
December 23, 2025 with interest due up to and including
December 22, 2025. In the event of a holiday being declared on the
aforesaid date by any State Government under the Negotiable
Instruments Act, 1881, the loan will be repaid by the paying offices in
that State on the previous working day. No interest will accrue on the
loan from and after December 23, 2025.

2. As per sub-regulation 24(2) and 24(3) of Government
Securities Regulations, 2007 payment of maturity proceeds to the
registered holder of Government Security held in the form of
Subsidiary General Ledger or Constituent Subsidiary General
Ledger account or Stock Certificate shall be made by a pay order
incorporating the relevant particulars of his bank account or by
credit to the account of the holder in any bank having facility of
receipt of funds through electronic means. For the purpose of
making payment in respect of the securities, the original subscriber
or the subsequent holders of such a Government Securities, as the
case may be, shall submit to the Bank or Treasury and Sub-
Treasury or branch of State Bank of India, where they are enfaced /
registered for payment of interest, as the case may be, the relevant
particulars of their bank account.

3. However, in the absence of relevant particulars of bank
account/mandate for receipt of funds through electronic means, to
facilitate repayment on the due date, holders of 8.27% Tamil Nadu
SDL, 2025 should tender their securities at the Public Debt Office,
20 days in advance. The securities should be tendered for
repayment, duly discharged on the reverse thereof as under:-

“Received the Principal due on the Certificate”.

4. It should be particularly noted that at places where the
treasury work is done by a branch of the State Bank of India, the
securities, if they are in the form of Stock Certificates, should be
tendered at the branch of the bank concerned and not at the
Treasury or Sub -Treasury.

5. Holders who wish to receive payment at places other than
those where the securities have been enfaced for payment should
send them duly discharged to the Public Debt Office concerned by
Registered and Insured Post. The Public Debt Office will make
payment by issuing a draft payable at any Treasury/Sub-Treasury or
branch of State Bank of India conducting Government Treasury
work in the State of Tamil Nadu.

T.Udhayachandran
Principal Secretary to Government,
Finance Department, Chennai-9.
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For Juniper Hotels Limited

Sd/-

Sandeep L. Joshi

Company Secretary and Compliance Officer

November 24, 2025
Mumbai, India

Date: 25 Movembsr 2025
Place: Surat

Sdi-  CA, Pradeep Kumar Kabra
IRR/RER far Ws. Gupta Power Infrastructure Limited
IBEI Registration No,: IBEIIPA-001/IP-PO1104 r20 T-28011 750
Emafl: ip.guptapowen@gmail com

THE BIGGEST GAPITAL

—— HOOGHLY ZONAL OFFICE
_._a = : E-AUCTION ljtl UCO BANK SR EAUCTION
T304l SISIEIE adh pnb pun]nb national bank u | 21, New G _T!Eﬂad (2nd Floor), PO L{ttarpara,
ool il ot of India Undertaking SALE NOTICE PR L. Dist Hooghy, Pin 712258, el No.033-2664018610189, YT Tj11N3
U Government of india Undaraking) (A Govt. of India Undertaking) E-mail: zo.hooghly@ucobank.co.in
SAM DEPARTMENT, CIRCLE OFFICE : KOLKATA - WEST U C 0. C FO AUCT'O 0 S 0 0 E 0 E S
United Tower, 4th Floor, 11, Hemanta EHEUTEH rani, Kolkata - 700 001, Email ID : cokolwestsami@ P BLI N TI E R E. N F R ALE F |M M VAB]‘ PR P RTIE
: » 1, A - ) : pnb.bank.in
5. a) Mame of the Branch Description of the Immovable Properties a) DL of Demand Notice | a) Reserve Price | Date | Time of Date nf E.A ucti un L] 23,‘1 2]2025
Ho. b} Mame of the Account Mertgaged | Dwner's Name k) Quistanding Ameunt | b) EMD (Last Date of E-auction §
£2 Rnomasalon.an Daposit of EMD) | 0 iing Officer Sale of immovable property mortgaged to UCO Bank under Securitization and Reconstruction of Financial Assets and Enforcement of
&) Bid Increase Amt, ¥ gag
27.| A1 B.O. : Kall Temple Road | Equitable martgage of all that piece and parcel of | A) 23.06,2025 A} Rs, 10.10 Lakhs | 30.12.2025 Security Interest{E;IAHFnEEI}Act, 2002 read with provision tnIHuie 8(6) of thesenurltyInterest{Eniar-:.ement? HI.IIIEE,EDUE.
(033820) ane self-contained residential flat having super built | from 11.30 AM. to Whereas, the Authorized Officer of UCO Bank had taken possession of the following propertyfies pursuant to the notice issued under Sec 13(2) of the
B} Amit Chakrabort :ﬂﬁlﬁfﬁ ‘f:lg- :‘-j;"h”;fu ”E'l !_f'éz [ELEF}E’:L‘?I "’“‘éﬁ”éﬂﬁ SE?' ::'z;ﬁaﬁ';gnzggmn B} fm. 1.01 Lakhs | m’;fi:’;";-;*:ﬂ"ﬁ"ﬂ“ﬂ SARFAESI Act, 2002 in the following loan account with our branch with a right to sell the same on “AS IS WHERE |15 BASIS AND AS IS WHAT IS
g o, 1 dining curn kitchein, 1 Tollet i O atorit | wiE fh o Tntarsat all GJ Rs. 0.10 Lakh ] BASIS “for realization of Bank's dues. The sale will be done by the undersigned through e-Auction platform provided at the website hitps://
C) Borrower ; building together with the undivided, impartible, | other applicable charges Branch Manager haanknet.cum!aau:tiun-pshfmlugin
Shri Amit Chakraborty proportionate share in the land undernaath of the | and expenses tharaon. Q3034 26497 F g h A!Hﬁs P
building, lying and siluated at Mouza — Behala, J.L a h'l'.a-rlll:elﬂg ranc i ENVe Frice
Guarantor : Shri Anjan Das | No. 2. R § No. 83, Touzi No. 346, comprised in EP | C) 04.11.2025 CO SAM Kolkata, Name & Phone no Name & Address Of the a) Demand Notice B) Earmest Money Deposil
Na. 75 apperaining to .5 Plot (Dag) Mo, 6445 {P) | West : 80739 05385 al. ' a) Borrower Dale.
undar Paolice Station — Behala now Pamasrae, within No h} Guarantor! PW& Name & hl Possession Date ﬂﬂﬂﬂﬂlﬁ]ﬂ of Immaovable Mﬁﬁﬂ'n‘ 'E.H-ﬂ.l
tha limits of the Kolkata Municipal Cosporation undes “| b) Name of Authorised : C) Bid Increment Amaoun
Ward No. 129, being Premises No. 2371, Joyrampur Persan & Mobile No adress ¢} Dutstanding Balance D) Die & Time uf ¢-auclion
Jata Road, Kolkata — 700060, A 05 R, Ofice Behala - —— = =
Dietrict Scurh 24 Parganas trethor with al sassmert 1. |a) Haldia (1064) a1, Borrower: 1.4) 20/06/2025 1. Mouza-Basudevpur, J L No-125 Flot No-3034 |A) Rs 2.58,83.500,00-
rigcr;ig llh&rettguaﬂﬁhtgﬂ said f'mls are ':Ierarlrd iﬁﬂ;n haldia@ucobank.coin | M/S Nirmalendu Parui b} 11092025 Khaftan No-168 Hal Khadan No-1293 under Haldia|B) Rs 25,88, 350/-
and delneated in the maps of plans annexad hereio 1 M ; E T e 2 .
arid decictiod with RED boegie lines Sedein thal being P?rimir. 1.Nirup Parui | HSLEF.I]-:_I.[IEFJ.E-E |'I."|HI'|I[.‘I|:IEI.1ft;. _P&Hhaﬂ }an;hah PE_ Durgzu:halk Dest: E?Hs. 20,000
::h,ﬂ part of m.i:j it wﬂa ”SE"" ;;m' |15§3|}5551 (b “LMH:HD.I:{ das EI;:EI Late ;.Ilrmalﬂ:]du Parul (Plus mrapphegl Pul:rll:na r.1ed|;npurD5uh-Hegulstarﬂﬂlne gﬁha!&l E.!tea- [n] 4 Il.‘:; EH.FIE.-?gEE. irom
of the year 2022 registered in D.5.R - |Il Soulh 24 (Authorised Officer) artnar 2. Monalisa Parui interest, cost 6 decimal Title Deed Mo-1-3617 ot 08,07, in|01:00 p.m. to 05:00 p.m.
i A e h Mob:9831740222 | W/O Nirup Parui & charges] the name of Shri Nirup Parui $/0 Nimmalendu Parul. | (with unlimited extension of
Chakraborty. (Under E]rml:n:;h'c Possession) Add: Vill- Basudevpur PO- Butted & Bounded by: On the North by Rest of Plot| 30 mins.)
: ; i b .
RS AND CONDTIONsGF EAVETINSALE- el S o
The sale shall be subject Lo the Terms & Conditions prescribed in tha Security Inberest (Enforcement) Rules, 2002 and o the following further condibons, West B ; | PIM ??1Eh2pu o 3']4-4'3935 ' ¥
1. The auction sale will be “online through e-auction” portal hitps:ibaanknet.com £51 benga : - SE na ' .
&. Theiniending Bidders’ Purchasers are requestad to register.on portal (https:fbaanknet.com) using their mobile number and email-id, Further, they are requested 2 . Borrower: NIKITA ENTERPRI 2. h_luuﬂ-ﬂasuﬂ“p!lr, 'I L Mo-126 Plat I".II:I-».'!-[IEI_-!I
1o updoad requisite KYC documents. Once the KYC documents are verified by e-auction service provider imay take 2 working days), the intending Bidders/Purchasers Prop: Monalisa Parul Khaitan No-168 Hal Khaitan No-1293 under Haldia
has fo fransfer the EMD amount wging obline mode in his Global EMD Wallet by 17,12.2025 (For 51, Mo, 01 to 09 & 21 to 23) and 30,12,2025 (For 51, No. 10 “Vill- Pl | i : P& )
to 20 & 24 to 27) befora the e-Auction Dabta and time in the portal, The registration, verification of KYC documants and transfer of EMD in wallat must be Eﬁu _'n"l I'?BHS:'USEEIEHE?H & Eﬂurglﬂlﬂil Iljhl .Pﬂ 5h§ﬂ_€dﬂﬂ|‘ltﬁ|'i ﬁs. Dlérg‘aﬂr:lak Aﬂm
semmplated wall | adiariod: before anction, anjanchak PS- Town- urba Medinipur Sub-Register office Sutahata Area-
3. Earnest Money Deposit (EMD) amaunt as mentioned above shall be paid enline through 3 modes e, NEFT / Cash | Transfer (After generation of Challan from Haldia Dist: Purba Medsnipur b decimal Title Deed No-I-4981 dt 30.11.2007 in
(hitps:ibaanknet.com) in bidders Global EMD Walkel. NEFT transler can ba done from any Scheduled Commarcial Bank, however for Cashi' Transfer the West Bangal PIN-721602 the nama of Shri Nirup Parui 5/0 Nirmalendu Paru,
bidder has to wsil Punjab National Bank Branch, Payment of EMD by any ather made such as Cheques will not be accepted. Bidders, not depasiting the required Guarantor : 1 Nirup Parui Butted & Bounded by: On the North by: Rest of Plot
EMC onfine, will not be allowed 1o pardicipate in the e-auction. The Earnest Monay Depasited shall not bear any inberesl. A 'i;'lll Eﬂﬁludﬁ'l.'puf Pl Na.3034. O the EIJU!.TII oy Rest of F'|EI|..|"-|EI 2034 On
4. Platiorm (hitps:iibaanknet.com) for e-Auction will be provided by e-Auction service provider Mis, PSB Alliance Pyl Lid. having Its Registered office at Linit kel ; ; ' Rl 3
1, 3rd Floor, VIOS Commercial Tower, Mear Wadala Truck Terminal, Wadala East, Mumbai - 400 037 (Helpdesk Number +81 82912 20220, Email 1D : Khanjanchak PS-Sutahata Town- the East by: Plot No.3035 On the West by: Plot
;upp;rll.aﬂ H:{riftT@ﬁbalT n:a.cnnjr}ﬁ I'P;: ||1_:uhging_ljﬁqdﬂ¢;|3 i' P'ur-:hqua.‘:r*a I;ururgqulmdtl-znll_paﬂ:aflu_a le in the x“'n‘;‘.‘m":'h f{nr:a-::-ﬁsrf 'T.t e-Auction Service Haldia Dist: Purba Medinipur no.A044,/3036
MW Ider sWensIe pa danKmeat.com IS SBTVICE FTOVIOEr Wisl 8150 pri1oe onieng demonsiraiuan ¢ ramimg on 8-AUchicn on ineg Sorigd, | Pl _? J : F, E L
5. The Sale Molice conlaining lhe Ganaral Terms and Condiions of Sals i availablal published in the lollowing weabsiles! weab page portal. (1} https:ibaanknet.com West EEI'IQEI N-T21602 E.th:“lr: Bg;gﬂ;!;ﬁélﬂl.é |l;|'1¢"[tl?ﬁ|"|| l?ﬂgg 3[3134
{2} www.pnbindia.in E.rl n I:I: . al wNaran MNa- Linger
6. The intending participants of e-guction may download free of cost, copies of the Sale Motice, Tarms & Conditions of e-auction, Help Manual on operational part Haldia 1'1'-]"":":'3"[? PD-Hhar:]m:hak PS‘D”rQa‘:hah
af e-Auction related to this e-Auction from e-auction portal (hitps-ifbaanknet.com). Dist: Purba Medinipur Sub-Register office Sutahata
7. The intending Bidders / Purchasers are requested to register on portal {hitps:/baanknet.com) using their mobile number and email-id. Further, they will upload Ared-372 decimal Tile Deed Mo-l-3024 ot
tha requisite KYC documents. Onee the KYC documents are verified by e-auction semvice provider {may take 2 working days), the intending Bidders/Purchasers 01.06.1966 In the name of Shri Nirmalandu Parui
has 1o ransfer the EMD amount using onling mode in his Global EMD Walkel. Only after having sufficient EMD in his Wallet, the interest bidder will be able fo S,'Ij I'n;laﬁla‘ Parui Bulled & Beunded Illil On the
bid on the date of e-auction. ! ; R E
B. Bidder's Global Wallet should have sufficient balance [==EMD arnount) at the time of bidding. Morh by: Plot No.3083, On the south by: Plot
9. During the e-auctan bidders will b2 allowed to offer higher bid In inter-s& bidding over and above the last bid quated and the minimum Increase in the bid amount No.3045/3046, On the East by: Govl. Road On the
miust ba of Bs 10000000 {o the tast higher bid of the bidders Ten minules ime will be allowed to bidders to guole successive higher bid-and if no highar bid is West by; Piot no.3044,3088
offered by any bidder after the expiry of ten minutes 1o the last highest bid, the - auction shall be closed R
: L) AU : i : : : 4. Mouza-Basudevpur, [ L No-126 Plot No-3034
10, 1% iz the responsiility of miending Bidder{s] to properly read the Sale Motice, Terms & conditions of e-auction, Halp Manual on operational part of e-Auction : ; :
and follow them sinclly. |In case of any difficully or need of assistance balare or during a-Auction process may conlacl aulhorized represantative of our e-Auchon Khastan No- 168 Hal Khaitan No-1293 under Haldia
Service Provider (https://baanknet.com), Details of which are available on the e-Auction portal, Municipaiity PO-Khanjanchzk PS-Durpachak Dist:
11. After finalization of e-Aucton by the Authorized Cificer, only successiul bidder will be informed by our above refamad service provider through SMS / a-mail, Purha MedinipurEuh.ﬂggis[.gr{,mm Bufahata Area-
(O mchibe nod emall address given by them! registered with the service provider) 13 decimal Tide Deed Mo-1-5454 di 09.05.1968 in
12, The secured asset will nol be sodd below the reserve price. As per rules, the Bidding shall star from one natich higher than the Resere Price, the name of Shri Nimmaleady Parui 540 Milli|3| Pagti
13. The succassful biddar shall have to daposit 25% (hwventy-five percant) of the bid amount, lass EMD amount dapasied, on the sams day or not later than the . ) b : v
next working day and the remalining amount shail be paid, within 15 days from the date of Confirmation of Sale by the Bank, in the form of Banker's Cheguel Butted & Bounded by: On the North by Plot
Demand Draft isswad by a Scheduled Commercial Bank drawn in favor of “The Authorized Officer, Punjab National Bank, A'c {Mame of the A/C) Payable at No.3044, On the south by: Plof Mo.3045 & 3033,
KOLEATA, In case of failure 1o deposit the amount 25 above within the stipulated time, the amount deposited by successiul bidder will be forfelted 1o'the Bank (n the East by- Piot No.3044 On the West by Piot
and Authorized Officer shall have fhe [Fherty to conduct a fresh auction! sale of the property & the defaulting bidder shall not hawve any claim owver the forfeited n0.3035 : ; E
arnoumnt and he property L
14. Payment of sale consideration by the successful bidder 1o the bank will be subject to TDS under Section 194- 1A of income Tax Act 1961 and TDS is to be 9.Mouza-Manoharpur, J L MNo-92 Plot No-1265
made by the succasshul bidder andy at the time of depasit of remaming 75 % of the bid amountTull deposit of BID amaunt. Khafan MNo-200 Hal Ehatan MNo-821  under
15, The Authorized Oficer reserves the right 1o accept any of repect all bids, If not found acceptable of 1 posipond/canceladjourn/discontinue of vary the terms of hadtal ill- e B[
the auction at any ttme without assigning any reason whatscever and his decision in this regard shall be final, at any stags. ﬁ;_;:sz;;;:ng?::ughggn;:l:me urﬂssul'll:lf:aﬂl'ﬂﬂ;ﬂ;!i::
18. In case any dispula or likgalion or an adverse ordef passed by an appropriate courl or fnbunal ele, or or any reason whatsoevar, Bank decidas lo ralum lha i : e DT'| Bl
maoney to the Bidder's. no interest shall be paid for the period the amount is kept with the Bank. The decizion of the Autharized Officer ia final in this regard. office _Sutaﬂata '!'-"fa"* decimal Titls EhEEd_ “':"I'
17. The sale cerificate shall be issued in the favor of successful bidder on deposit of full bid amount as per the provisions of the act. 53-32 at 12.03.1974 In the name of Smt. Smritikana
18. The properties are being sold an “AS IS WHERE IS BASIS® and AS IS WHAT IS BASIS™ and “WHATEVER THERE IS BASIS' Parui W/'0 Nirmalendu Parui Butied & Bounded by:
19, The particulars of Secured Assels specified in the Schedule herainabove have been stated to the best of the information of the Authorized Officer, but the O the North by: Plot No. 1268, Dn the south by: Flot
Authorized Officer shall not be answarable for any error, misstatement or omisséon in this proclamation. Na.1266, On the East by: Rast of Plot Ko.1265 On
20, 1t shall be the responsibility of the bidders inspect and satisly hemselves aboul the assel and specification before submitiing the bid. Tha bidder inspects thie West by: Pot No.1266
the property in cansulfation with the dealing official a5 per the details provided, Tuas of vossession: Svmbolic Possassion
21. All statwlaony duesfatiendant chargasiothar dues including registration charges, stamp dufy, laxes elc. shall have to be borne by the purchaser. == Haldi WS Mod = T "_ P Y = o - -
22, The Authcrized Officer or the Bank shall nol be responsible for-any charge, ben, encumbrances, or any other dues to the Government or anyone else in respect 2. |a) Haldia (1064) a | Borrower: M/’ Modern Fress 1a] 1?”]2' 2023 Equitable Marigage of land measuring 17" DecimaljA) Rs E.ET.UW.QB.'-
of properties (E-Auctioned) not known to the bank. The Intending Bidder is advised to make their own independant inguiries regarding the encumbrances an haldiagucobank.codn | Prop: Sanjay Kumar Hanra §/0 b 20/05/2025 Plot no.452 & 492 Mowza- Dhamaitnagar J L No.{B) Rs 25,700.00/-
the property incleding sfatulory liabdities, armears of proparly lax, alecinoly duas elc. Samhbhu Nalh Hanrg G] Rs 4.5'5'.3'3” Eu_,u 169 Khaitn noRS 160 & 81 LRE KH mo 27 & |::|H3 1{1.!:!1][!

23; The bidaer should snsure proper intefret connectivity, power back-up ste. The Bank shall not be liable for any. disruption due'to internet failure, power fallure (b) Mir.Aditya Krdas  |Add: Vill- Durgachak colany Block C | (Plus unapplied 481/257 PS Mahisadal Dist Purba Medinipur owner |D) On 28/12/2025 from
SEIEIICH TR tls TR ORI IRNCRRSEDCA Mo i, _ (Authorised Officer)  |PO-Durgachak PS-Durgachak Town- | interest, cost & of the Property- Sasjay Kumar Hanra  &)01:00 p.m. to 05:00 p.m.
0 T = B S S e - Mob:0831740222 |Haldia Dist-Purba Medinipur West | charges| Sambiunath Hanra Butted & Bounded by: On the (with unlimited extension of

" q " L]
For detailed term and conditions of the Sale, please refer : https://baanknet.com & www.pnbindia.in Bangal PIN-T21602 Narth By: Panchayat Road, On the south by: Vazant |30 mins.)
STATUTORY SALE NOTICE UNDER RULE 8(6) READ WITH RULE 9(1) OF THE SARFAESI ACT, 2002 Garantar : Sambhu Nath Hanra Land of Knishnapada Mondal, On the. East by:
. Add: Vill- Durgachak colany Block C Vacant Land of Dulal Ch, Bera On the Wast by;
glﬂ;; _2:;‘;:‘-;?5 Fu"ﬁ:hmﬁ:ﬁ:a?g:i PD-Durgachak PS-Durgachak Town- Vacant land of Aurobinda Bera
: i Haldiz Dist-Purba Medinipur West Type of possession- Symbolic Possession
FORM G Bengal PIN-721602
J |a) serampore (0706) | a ) Borrower: 3 Roy Enterprise 1.3) 19122024 All that piece and parced of 2 shop room measuring A} Rs 10,00,000.00/-
{Under Regutabion 36 (1) of the (nsolvency and BankILPtcy seramp@ueobankcon | Prop: SaikatRoy | b] 28/02/2025 14,66 soft covered area stuated within the Dag o [B) Rs 1.00.000.00)-
JUNIPER (Insolvancy Resolution Process for Corporate Persons) Regulations, 2016 Add: 29 Rishi Bankim Sarani ¢) Rs.B.30,626.65-  [4136, 4137 . 4138 under RS Khaitan no 3855, |C)Rs. 50,000
HOTELS RELEVANT PARTICULARS (b) Mr.Jitendra Kumar |PO+PS Serampare ward No-12 of | (Plus unapplid 3856 and 3857 at mouza- Serampore within the{D) On 28/12/2025 from
i imi 1. | Name of the corparate debtor | Gupla Power Infrastructure Limited (Authorised Officer) | Serampore Municipaiity Dist- intesest, cost & municipal Holding Mo.29, Rishi Bankim Sarani|01:00 p.m. to 05:00 p.m.
feai Jd":)?'p;\rv IIIO:eISH-':m'St?d st ; i'ﬁi?.fﬁf:;@'ﬁ.ﬁﬁ gﬁ:rﬂfﬁggf&:;%ﬁf; S Mob:B777850118  |Hooghly West Bengal PIN-T12201 | charges) Within & D § R serampare PS Sarampore Dist-|{with unlimited extension of
egistere ice: estern Express Highway, Santacruz (East), . rags of the s i isdes n-Gi. - 7 ] s - .
Mumbai, Maharashtra 400055, India. offce | | S Lake Clly, Kolkala, West Bengal India, 700091, Guaranior : Mousumi Fioy Hooghly Present owner of the said Shop room : 530 mins.)
Tel.: 022-66761000/1012 Website: www.juniperhotels.com 1 U [ T— y o ' Add 1. : 29 Rishi Bankim Sarani Saikal Roy 5/0 Late Balai Kumar Roy of 57/7 Roy
CIN: L55101MH1985PLC152863 7L U of bl iipe apower ooy :
: e T e T + erampara ward No-12 o ane Road Serampore Dist- Hooghly, "
4. | Details of place whene the The: company has a geographically diverse manuiaciuring PO+PS S @ No-12 of L Road S Dist- Hooghly, Butted &
NOTICE OF FUOSIAL BALLO | majorty of fixed assals | hasa with faciltes located in Khirda - Odisha (Easl india), rampore Municipality Dist- ounded by: On the ¥ Shop M
NOTICE OF POSTAL BALLOT A 1 . f Oisha [E Sard Municipality Dist Bounded by: On the North by: Shop of Achinta Dutta
Members are hereby informed that pursuant to the provisions of Section 108 are |ocated | Gummudipoand - Chenns |South India} and Kashipur- Hoaoghly West Benpgal PIN-712201 (n the south By: Land of Raja Dutta, On the East by
and Section 110, and other applicable provisions of the Companies Act, 2013, | Unarakhand (Mo indha), along with mulliple EPC sites Add 2. - 57/7 Roy Land lane Property of Achinfya and Raja Dutta, On the West
as amended (the “Act”), read together with the Companies (Management and | Bcross India. As per the aveilable information, is ofhar H b~ Rihi Bark R
Administration) Rules, 2014, as amended (the “Management Rules”), General | Fxed azseds are situated a1 Bajarhal (Wast Bangal), Serampare Hooghly y: Rishi Ban H“_EH"E'"' : :
Circular Nos. 14/2020 dated April 8, 2020 and 17/2020 dated April 13, 2020 | together with various tand parcals across districts of Type of possession- Symbalic Possession
read with other relevant circulars, including General Circular No. 09/2024 dated { Oisha and in Halol {Gusarat). T & Conditi
September 19, 2024, issued by the Ministry of Corporate Affairs, Government & | Instalied ot T"1 T A T S D et Brms onditions:
of India (the “MCA Circulars”), Secretarial Standard on General Meetings [|“ | ™ _':'apa‘.' sttt e Company's Dﬂil L F'm gy ”'T'_ o ; B e i L i : ;
issued by the Institute of Company Secretaries of India (“55-2") and any other BrCS! SErvices. | akuminium-afoy, and aluminium-sieel enforced conduciors 1. For detailed terms and conditions of the sale please refer t.& the link: https_.ﬁbaanknet_cnm.feau|:t|r:nn psbix-login prospective bidders may
applicable law, rules and regulations (including any statutory modification(s) or 5 :?‘gm"?ﬂm;g;ﬁﬁ“ FEI"-‘E”;';?;- 'I'FEW:I Eﬂfﬂg also contact the Authorized Officers on cell numbers as mentioned in above list.
re-enactment(s) thereof, for the time being in force), the approval of members | Umamnialion il Gadies, A Unaiad tdhies, T ' i Y z 1
of Juniper Hotels Limited (the “Company”) is sought for the following Special b itstial Gk, Th oovioany el wideriakies ERE 2. This is also a 30 days’ notice to the borrowers/quarantorsimorigagors of property of the above said loan about holding of this sale on the
Resolution by way of remote e-voting (“e-voting”) process: | Canlracts for pawer Irarmstermalion slatans and rarsrmission above mentioned date.
e e e et and hyneck b s total soqman Lo ki 3. The above properliesiassets shall be sold on “AS IS WHERE IS BASIS, AS IS WHAT IS BASIS “and WITHOUT ANY RECOURSE
1 To approve payment of remuneration / commission to Mr. Rajiv guﬁf%ﬁﬂ r,'rrlptén} S i Bt EAEIIE“. Theintending biddgfshﬂu!d make their cwn irtqu.ir?es reg;rding any statutory liabilities, arrears of Property Tax, Electricity dues etc.
oy (0051255), Non-Executive Independent irector of the | | 1§ " Gianiy and value of main | Nol Knwn" *Note: s per the is! avaiable financal relating to the above properties by themselves before participating in the Auction Sale process.
profucis/ senvices sald in |-statements sale of products in the FY. i WS . FOT INspe Ian & prope ies, the intending bi rs may Contact mespe ive Branches ank, during office hours between
ot/ Id ts sale of products in the FY. 202122 4. F ction of th fies, the intending bidde y contact Respective Branches of UCO Bank, during office h bet
Pursuant to the MCA circulars, the Company has completed the dispatch las! financial year | Rs. 34 50,77 70,000/ and sale of servicas in 27/111/2025 to 26/12/2025
of electronic copies of the Postal Ballot Notice along with the explanatory | the FY2021-22 was Ra 2,44 7344 000, ; i : > : 2 y y
statement on Monday, November 24, 2025, through electronic mode to those | |5 | s mber of employees! | Nol Knowr* “Nate: Operabons & e Kashipur [Jlarakhand] 5, The successiul bidder shall have to deposit 25% (twenly five percent) of the bid amount, less EMD amount deposited, immedialely and the
Members whose email addresses are registered with the Company/ Depository waorkiman | taciily &re sngong. Depandng on eperalicnal requiements remaining amount shall have to be paid within 15 days from the date of auction. In case of failure to deposit the amount within the time as
Participant(s) as on November 21, 2025 (“Cut-off Date”). | i | - : . 1 : : ! .
. o . . _ | of the LD, fe workioree: presently deployed - incuding stipulated, the amount paid will be forfeited by the Authorized Officer and Authorized Officer shall have the liberty to cancel the auction and
The said notice is also available on the website of the Company: www. | amployeas and contraciual workmen - ranges up Lo .
juniperhotels.com, BSE Limited (“BSE”): www.bseindia.com and National Stock | approximately 500 parsonnel conduct a fresh auction,
Exch f India Limited (“NSE”): .nseindia. d on the website of | |- 1 T - i i i i i i
N);%oig?%:cuﬁtielzas DI(:EoZitéry Limit)edw(\f\‘/l\‘llVSnSil’?) \;\?W?/S.rgvgt?nq?nnsdl.iovrvné site of | | delass ncluding last avalsble inancial] Detalls can be soughtin eleclranic form 6. Onreceiptofthe e-_nhre sale consideration, II.J'IE Ayth::nzed Dfﬁﬂﬂfl‘sh all issue the SEIE. Certificate as perrules. .
: . . - statements (with schedules) of two years, lists | by email at: ip.guptapowes@gmad.com 7. Allexpenses relating to stamp duty and registration of Sale Certificate/conveyance, if any, shall be borme by the successiul bidder.
In accordance with the provisions of the MCA Circulars, the communication of the of creditors, relevant dates for subsequent 3 : E
assent or dissent of the Members would take place through the e_voting system avents El{t"IIE e E'-'E-Jatll-ﬁ ot E' TI‘IE F'LLIIF'IUNZEd D‘H-IGEI' "||||‘:|I| not t‘ﬂ hEld: i'ﬁEPEII'IEImE hr EH}I‘ ChEI"EIE‘. ||Er|. E'I"ICLJTI"I!JFE!I'IEE. Prﬂpﬂl‘t}f tax or Ein'y' -DEE'IEI" dUﬂE to thEl GWEFHI"I'IEI"Ii ar
only. The voting rights of the members shall be reckoned on the basis of the 5 P : : - { - : anybody in feapeclﬂfme property under sale.
equity shares of the Company held by them as on the Cut-off Date. Any person | | ¥ | Eliaility for resoiubion applicants undse The Resolution Applicants must be . : . d . . s
who is not a shareholder of the Company as on the Cut-off Date shall treat the saction 25(24h) of the Code is availabieat | eligible under Section 204 of the 9. The Authorized Officer has the absolute nght to accept or reject any bid or adjourn/postpone/cancel the sale without assigning any reason
Postal Ballot notice for information purposes only. EESE?IEW-!-' a":lﬂ-;lkmﬁfg_f:jﬂfég'f"ﬁ thereof. It may be noted that nothing in this notice constitute or deemed to constitute any commitment or representation on the part of the
The Company has engaged the services of National Securities Depository L L e O M J bank tozall the or iy,
Limited (“NSDL”) for the purpose of providing e-voting facility to all its members. which can be soughl m electrania farm g i HIopy
The detailed procedure fore-voting is enumerated in the Notes to the Postal | by email at. b guptapower@gmail com Date: 24.11.2025 Authorised Officer
Ballot Notice. The e-voting period is as follows: 10 Last date for receipt of expression of interest. | 107 Decamber, 2025 I'-"Iam;' HIEI L hi UCO Bank. Zonal Office Hooahl
Commencement of e-voting | Tuesday, November 25, 2025, 11| Date ol issue of the pravisional kst of 20" Dacamber, 2025 i - oo™y
at 9.00 A.M. (IST) _ | prospective resohition applicants . _
End of e-voting Wednesday, December 24, 2025 12{ Last dale for submession of obgchons to 26" December. 2025
at 05:00 p.m. (IST) o __| provisional list applicants ; |
- 13| Date ofissue of final ks of prospective 30" Decamber, 2025
Members are requested to note that voting beyond Wednesday, December 24, resolution applicants
2025, at 05:00 p.m. (IST) will not be allowed and the e-voting module shall be z . ==
disabled thereafter 14] Date of isgue of information memerandum, | 037 Jamwary, 2026
In case of any que.ries you may refer the Frequently Asked Questions (FAQSs) SAEIoP Tichin i UG [DF iR
for Shareholders and é-voting user manual for Shareholders available at the £ s t-:]‘.:rmspsﬂll.-E rgsuhnﬂ:n £1|:||:III|::E|I'II5 B .
download section of www.evoting.nsdl.com or call on: 022 - 4886 7000 or send a | | 1% Last fate for submission of resciuban plans | 03 February, 2026
request to evoting@nsdl.com 1:_‘1 Process amail 12 lo _s:.!h!v'lil__El;ill X | _ig.?up_l_aen-{.we_r@gs’r[all.m
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